139 Ref. to countermand- [RAJYA SABHA ] Meham due to murder 140

ing of Bye-election in

I. Appropriation  Accounts (1988-
89), Railways, Part I and II.

IL. Block Accounts Balance  Sheets
and Profit and Loss  Accounts (1988-89)
of Railways.

III. Report forthe year ended  31st
March, 1989 (No. 10 of 1990) of the
I(_‘.omptm‘oller and Auditor General of
ndia.

SHRI JAGDEEP DANKAR : On
behalf of Sari Anil Shastri, I lay on
the Table, a copy each(in Englishand
Hindi) of the following papers: .

L (i) Appropriation Accounts,
Railways, for the year 1988-89, Part
T Review. [Plac:d in Library See no LT
927/901 .

(i) Approrpriation Accounts,
Railways , for the year 1988-89, Part-
I Detailed Appropriation Accounts.
SI;lac‘ad in Library . See No. LT 928

0].

IL. Blatk  Accounts (including
Capital Statemsats comprising the
Loan Accouats), Balance Sheets and
Profit aad Loss Accountsof Railways
for the yoar 1988-89. [Placed in Library
See No. LT 929/90]

III. Report of the Comptroller and
Auditor Genaral of India for the
year ended 31st March, 1989 [(No.!1)
of 1990) ~Union Government (Rail-
waysh], under clause (1) of aricle
151 of the Constitution. [Placed in
Library. See No. LT 926 [90).

MOTION FOR ELECTION TO THE
EMPLOYEE’S STATE INSURANCE
CORPORATION
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SHRI JAGESH DESAI (Maharash-
tra) : Madam, Meham is an import-
antissy , We have to discuss that

of a candidate

THE DEPUTY CHAIRMAN :
You were not in the House  then. I
have taken the sense of the House.
When we aretalking about the demo-
cratic proczss outside, we should not
throw it to the winds inside the -
House. We have csrtain business
We have to do it.  (Juterruptions).
Let us  not make an issue of  that,
The House agreed. You may not be
a party to it.

SHRI JAGESH DESAI- Madam,1I
take it very scriously. You should
apt have made the other comments,

THE DEPUTY CHAIRMAN : You
cannot tell the Chair what comments
it should make and what cmmonts
it should not. Please mind  your
business.

SHRI JAGESH DESAI : No. No.
I take very strong objaction to this
remark.
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The Question was put and the motion was
adopted

e ety

REF TO THE COUNTERMADING OF
BYE-ELECTION IN MEHAM DUE
TO MURDER OF A CANDIDATE -

Contd.
THE DEPUTY CHAIRMAN : Mr.

J. P. Mathur.

SHRI SUBRAMANIAN SWAMY:
(Uttar Pradesh) : The BIP does not
know which side to move to, -

SHRI JAGDISH PRASAD MATH-
UR (Uttar Pradesh) : At  least, I
donotmove towards Swamys. (Interrup-
tions).... - - :
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